T |ITEM NO 112 REG STRAR' S COURT NO. 1 SECTI ON | VA

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M P. BHADRAN

Petition(s) for Special Leave to Appeal (Civil) No(s).?24873/2007

M P. STATE COOP. DAIRY FEDN. LTD. & ORS. Petitioner(s)
VERSUS
SHI V. NARAYANAN VI SWAKARMA & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 30/04/2008 This Petition was called on for hearing today.

For Petitioner(s)
M. T.G Narayanan Nair, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Awai t servi ce.

Li st again on 22.7.2008.

(M P. BHADRAN)
Regi strar
sk



